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Order

Oral order (per Hon. Mr. H. Rajendra Prasad, Member (A)

Mr. K. Venkateswara Rao for the applicants,
ME. Niﬁ%@zhﬁbfhgiﬁgaﬁﬁﬁrfeﬁﬁéﬁiﬁor the responderits)

[ s’ Nt —— .
1. MA.858/96 has already been disposed of with the
grant of permission to the petttiohers to file a joint OA.
2. ME&[N;R?@DE?&?&] submitted that the respondents

would like to file a reply in MA.BST/QB.

3. At this stage a representative of the Department,
who was present in the Court and is duly éuthorise in
this regard, mentioned that thé respondents are willing
to allow tﬁe reliefs claimed by the present applicants
in terms of the judgement in OA,312/95 disposed on
15-3-1995, '

4, It is, therefore, directed that the applicants be
granted tﬁé the necessary relief as prayed for by them
within a périod of three ﬁonths from the date of_ccm-
munication of this order, in terms of the directions
contained in the order passed by this Tribunal on 15-3<96
in 0A.312/95.

5. The oA is thus disposed of. 'No costs, ﬂ;

l'-?———-.*
(H. Raje Prasad)

Member {Admn.)

Dated : December 11, 96
Dicated in Open Court
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1.The Superintendent Telegraph Traffic Division,
R®a jahmundry,

2. The Chief general Manager,

l
|
n
|

Telecom, AP Circle, bDoorsanchar Bhavan, 'I
Hydar abad. |
|

3. The Director General, IEpt.of Telecomnunications,
New m}.hio

4. One copy to Mr.K.Venkateswar Rao, Advocate, CAT,Hyd

5. One cOpy to MI.H.R.mvrij, SIOCGSé.CAT.HYdl
§. One copy to Library, CAT.Hyd.

7. One spare copy. |

|
8., One copy to Hon'ble Mr.H.Rajendraprasad, Member (A) CAT.Hyd,
pvim, {

l
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